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pulses in th state or the ye~r 1981-82 
and 1982-83' 

(b) what are the plans for 1983-84 
for West B ngal under the same 
scheme; and 

(c) the details in each aspect of the 
scbeme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAK'WANA): (a) 
Urrder the centrally Sponsored Scheme 
on Development of Pulses in West 
~ngal, financial assistance ha~ bee~ 
provided for increasing production of 
pulses. This includes subsidy o~ certi-
fied/truthfully labelled seeds, plant 
protection chemicals, quipments and 
operational eharges and production 
and distribution of rhizobium culture 
as well as demonstration. In addi-
tion, subsidy on irrigation charges and 
publicity tor summ r moong produc-
tion has also been provided. Assis-
tance has also been provided to the 
state Government for production of 
breeders' / foundation seeds. 

During 1981-82 ' 1982-83 an amount 
of Rs. 6.05 lakhs and Rs. 15.82 lakhs 
respectivel y was provided to the Gov-
ernment of West Bengal under this 
programme. 

(b) and (C) The scheme will be con-
tinued during 1983-84. Component-
wise details are yet to be worked out. 

New Jectric/Water Connections by 
N.D.M.e. 

3584. SHRI A TAL BIHARI V AJ-
PAYEE: Will the Min;ster of WORKS 
AND HOUSING be pleased to refer 
to reply to Unstarred Question No. 2224 
on 18 October, 1982 regarding New 
electric/water connections by N.D.M.C. 
and state; 

(a) whether under the policy of 
N.D.M.e. new electricity /water con-
nections are given for commercial 
;lUrposes in xclusively residential 
areas like Jorbagh, Golf Links?, Has 
the policy been cbanged since Janu-
ary 1976; 

(b) is there any provision to change 
the total electricity/power/ water con-
sumption at domestic met r even if .a 
single point is being used for non-r SI-
dential/commercial purpose; 

(c) in case Of incidental use of .a re-
sidence for professIonal work whether 
domestic rates are charged; and 

(d) if so, whether a COPy of rele-
vant pro isions will be laid on the 
Table? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMED USMAN 
ARIF): (a) The New Delhi Municipal 
Committee have informed that accord-
ing to the Policy of the Committe tp 
electricity and water connections in 
residential colonies are given for resi-
dential purposes only. However, ac-
cording to the Zonal Plans c rtain 
commercial pockets; .g., hopping cen-
tres, etc., also exist in th resid ntial 
colonies and in such pockets commer-
cial connections are gi ven. 

The New Delhi Municipal Commit-
tee have added that there has not been 
any change in the policy of giving 
electriCity and water connections sinc 
January, 1976. However, in March, 
1976, the water tariff was rationalised 
to clearly enumerate various catego-
ries of consumers and to bring it at 
par with the tariff prescribed by the 
MuniCipal Corporation of Delhi. Again, 
in July 1977, the Committee further 
rationalised the water tariff' and there-
after there has not been any chang 
in the pattern of tariff or in t he policy 
regarding givin.g water connections 
excepting the revisions of rates on the 
same pattern. 

(b) The New Delhi :MuniCipal Com-
mittee have clarified that normally a 
connection, when given, is to be us d 
for the specific purpose for whiCh it 
is sanctioned. As regards electrioity 
connection, in case ally domestic oon-
nection or even a single point on that 
connection is used for commercial Qr 
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any other purpose, the entire connee· 
' tion is treated as "commercial". This 
is in accordance with Section 23 of the 
Indian Electricity Act according to 
which any connection or part thereof, if 
mis.used tor purpose ,other than for 

,which it is sanctione<1, the supplier is 
authorised to charge the consumer at 

, t he rates higher of the t W I), besides the 
mi -Use charges. 

As regards water connection, accord-
ing to Committee's Resolution No, 27 
dated 8-8-75, subsequently approved 
by Delhi Administration, the water 
connection is also charged at higher 
of the two rates if it is used for vari-
ous purposes. 

(c) The New Delhi Municipal com-
mittee have clarified that electricity 
and water is charged at domestic 
rates if there is no regular clinic or 
office of the professional in bis resi-
dential premises. THey have further 
stated that in case Of professionals 
carrying on their trade in a part of 
their residential premises the elect i-
city /water consumed on domestic me-
ter is not charged on commercial rates 
if separate electricity and water meters 
have been provided for that part of the 
premises. In case there are no sepa-
rate water meters serving that portion 
of the premises the highest rate is 
charged for the entire consumption. 
Likewise in the case of electricity be-
ing so consumed, the entire supply is 
charged on commercial rates besides 
levy of miS-USe charge. In case in 
the portion of the residential prem'ises 
used for trade there is no water tap, 
the water supply for the premises is 

continued to ·be char2ed on domestic-
rates. 

(d) Copies of 

(i) Committee's Resolution No. 27 
dated 8:'8-75; 

(ii) Notification NO. F/l1/ 78-LSG 
dated 8-5-78; and 

(iii) Note of Deputy commercial 
Officer NDMC, are laid on the 
Table of the House. 

[Placed ill Library. See o. LT-61S91 
83]. 

Targets Fixed under Social and Far 
Forestry 

3585. SHRI ARJUN SETHI: Will the 
Minister ot AGRICULTURE be pleas-
ed to state: 

(a) whether some targets were fix-
ed by Government under social fores-
try and farm forestry programmes for 
encouraging farmers , reg::\rding seed-
lings to be planted during 1982; 

(b) if so, the details State~wise; and 

(c) \vhethe':' there has been encour-
aging response despite drought and 
floods in several states? 

"THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRJ 
YOGIENDRA MAKWANA): (a) Yes, 
Sir, 

(b ) he detai.ls of the tar~eh and 
achievements arc given in the attacbetJ 
statement. 

(C) Yes, Sjr. 
Statement 

' l.No. Name of Statt'/U.T . Social For stry Farm For stry 

T a.rgets Achieve- Targets Achievc-
m~nts m nts 

(At'ea in ha.) (No . of e dlings 
in lakhs) 

2 3 4 5 6 

I Andhra Pradesh 29000 28388 600'00 782'00 

2 Ac;sam • 3600 4200 30 '00 '7'00 




